
,',' TI(HIGH couRT oF AssAM, NAGALAND, vlffirsn)

From Smti Jayashrec Bora,
Jornt Rcgistra r (Vigrlancc),
Gauhati Htgh Court,
Guwahati.

Shri Lobsang Tcnzrn,
Reqrstrar,

Gauhati High Court,
Itanaqar Pcrmanent Bcnch

No.HC.Vrr-21/20o8(ft.)/ q 1 5 { t A

/t^
Darcd Guwahati , J,0 Seotcmbcr,2Oz4

Yours faithfully,

sd l-
]T. RE ISTRAR VIGILAN

TO,

Sub:-

S

Station leave permission

Ref:- Your lcttcr dated 23.09.2O?4

M mo No .HC .vtt-211 2008(Pt.)/ 155( - 1? 54 IA da
Copy to:

1. Thc Joint Rcgistrar, Gauhati Hrqh Court. I

-..2. lhc Prolcct Managcr, Gauhdtr Hiqf, Court.

rl

with refcrcncc to the abovc, I am directed to inform you that you havc becn qrantedstation reave permission from the evening of 27.0g.2024 to 2g.og.2024. Furthcr,during your absencc, Shri rarrang Laji, loint Registrar shal rook aftcr the works of thc Rcgistrarrn addition to thcir normal duties.
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ta naga r Pcrmancnt Bcnch

]T. RE ISTRAR (VIGILA NCE)


